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Lrstmg of Profit Makmg PSUs
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WIll the Munster of FINANCE be pleased to state

(a) whether the Government proposes that all Pubhc Sector Undertakmgs (PSUs) that
have been earnmg profit for three years should be hsted and a detailed timehne put m
place to unlock the value of State run comparnes and If so, the details thereof, and

(b) whether the first set of pubhc offers of State run companies are expected around
Diwah this year and If so, the details thereof?

ANSWER

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE
(SHRI ARJUN RAM MEGHW AL)

(a) & (b) As per the extant disinvestment pohcy, Central Pubhc Sector Enterpnses (CPSEs)
havmg a POSItIve net-worth, no accumulated losses and havmg earned net profit m three
precedmg consecutive years are considered for hstmg on the stock exchange followmg
SEBI's rules/regulations

As announced m Budget 2017-18, the Government has put in place a mechanism/procedure
alongwith mdicatrve timelmes for hstmg of CPSEs on 17 02 2017 The Adrmmstrative
Mimstnes/Departments have been requested to follow the suggested timeh ies and to
complete time-bound hstmg of Identified CPSEs, as per the extant Act, Rules and
Regulations

The Government on 12042017 has also approved hstmg of 11 CPSEs namely, Rail Vikas
NIgam Ltd, IRCON International Ltd, Indian Railway Fmance Corporation Ltd, Indian
Railway Catermg and Tounsm Corporation Ltd, RITES Ltd, Bharat Dynamics Ltd, Garden
Reach Shipbuilders & Engmeers Ltd, Mazagaon Dock Shipbuilders Ltd, North Eastern
Electnc Power Corporation Ltd, MSTC Ltd, and Mishra Dhatu NIgam Ltd Further action,
as per the extant Act, Rules and Regulations, ISbemg taken for timely hstmg of these CPSEs
on stock exchanges
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